
BEFORE THE NATIONAL GREEN TRIBUNAL (SZ)
MEMORANDUM OF APPLICATION

UNDER SECTION 18(1) READ WITH SECTIONS 14, 15, 16 AND 17 OF THE

NATIONAL GREEN TRIBUNAL ACT 2010

ORIGINAL APPLICATION No. 189 OF 2023

Kalapet Tsunami Kudieruppu
Makkal Nala Sangam
P2-365, Tsunami Quarters
Periyakalapet
Puducherry – 605 104
Represented by Mr.A.Kumar, Organiser
email: kumarorganizer1977@gmail.com
Mob:9894337334 ….Applicant

– Versus –

1. Puducherry Pollution Control Board
Through: Member Secretary
Department of Science Technology
and Environment
Puducherry
email: ppcc.pon@nic.in
Mob: 9443329141

2. District Collector
Government of Puducherry
Puducherry

email: dcrev.pon@nic.in
Mob: 9444860663

3. M/s. Solara Active Pharma Sciences Ltd.
Oulgaret Municipality, Periyakalapet
Puducherry
email: info@solara.co.in
Mob:9894241996 .…Respondents

INDEX TO ADDITIONALTYPED SET

S.NO DATE DESCRIPTION ANNEXURE PAGE
NO

1. 07/05/2024 Article in Vettri Kural newspaper of
Puducherry regarding that fishermen lodged
a complaint at the police station with the
torn net which caught up in the sewage
pipeline of Kalapet Shasun Company along
with the english translated copy

A-18 01-02

2. 07/05/2024 Article in Thillai Mail newspaper of
Puducherry regarding fishing net of
fishermen net damaged by the Shasun
Company

A-19 03

3 02/05/24-
08/05/2024

Pudhuvai Oli weekly magazine of

Puducherry regarding that fishernmen with

the torn net reported to Kalapet police

A-20 04-05



station with a allegation that Kalapet Shasun

Company sewage pipeline is the cause for

the damage of their nets along with the

english translated copy

Dated at Chennai on this the 19th day of May 2024

Counsel for Applicant
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Annexure A-18

KALAPET SHASUN COMPANY

FISHERMAN WITH A TORN NET CAUGHT IN THE SEWAGE PIPELINE AND A
COMPLAINT AT THE POLICE STATION
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Annexure A-18

VETTRI KURAL – PUDUCHERRY-(Translated Copy) DATE: 07/05/2024

KALAPET SHASUN COMPANY- FISHERMAN WITH A TORN NET CAUGHT IN THE
SEWAGE PIPELINE AND A COMPLAINT AT THE POLICE STATION

Panneer Selvam, son of Ramanujam, a resident of Puducherry's Periya Kalapet
fisherman area, went fishing in his boat at 4 am with two anchovy nets. He lowered
one net at a depth of 5 meters directly opposite the town and another at
Chinnakalapet area to the south of the town.

At that time, the current moved rapidly from south to north, and the net that was
dropped in Kalapet moved northward and got stuck in the Shasun sewer. Knowing
this, Panneer Selvam lifted the net with the help of Kabali and Anandan, the
fishermen who came with him.Then the net caught in the sewage pipe split in two
and half went into the sea.

He brought the half damaged anchovy net to the shore and reported it to the public
and the village panchayat and then took the torn net to the police station and filed a
complaint with the station officer. In Kalapet, fishermen went to the police station
with torn nets and filed a complaint, created a huge controversy.
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Annexure A-19

THILLAI MAIL – PUDUCHERRY DATE: 07/05/2024
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Annexure A -20

Pudhuvai Oli -Fishermen with the torn net reported to police station
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Annexure A-20

DATE: 02/05/2024- 08/05/2024

PUDHUVAI OLI – PUDUCHERRY [WEEKLY MAGAZINE]

Fishermen with the torn net reported to the police station -

Allegation that Kalapet Shasun Company sewage pipe is the cause

Panneer Selvam, son of Ramanujam, a resident of Puducherry's PeriyaKalapet
fishing area, went fishing in his boat with two anchovy nets at 4 am on May 5. He
lowered one net at a depth of 5 meters directly opposite the town and another at
Chinnakalapet area to the south of the town. At that time, the current moved rapidly
from south to north, and the net that was dropped in Kalapattu moved northward and
got stuck in the Sasan sewer. Knowing this, Panneer Selvam lifted the net with the
help of Kabali and Anandan, the fishermen who came with him. Then the net caught
in the sewage pipe split in two and half went into the sea. He brought the damaged
half of the anchovy net to the shore and reported it to the public and the village
panchayat and then took the torn net to the police station and filed a complaint with
the station officer. In Kalapet, fishermen went to the police station with torn nets and
filed a complaint, causing a stir.
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